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ORDERS OF THE BENCH

Date of Order: 29.3.2016

QA No. 257/2013

None present for the applicant.

Mr. Anupam Agarwal, Proxy Counsel for Respondent
No.3.

Mr. V.D.Sharma Sharma, Counsel for respondent No.2.
Mr, P.P.Mathur, Counsel for respondent No.4.

It appears that grievance of the applicant has
already been settled. Neither the applicant, nor the
respondents are interested to continue the OA. In view
of the position, the OA is dismissed as withdrawn.
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